THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND INFORMATION
TECHNOLOGY (SHRI SACHIN PILOT): (a) to (¢) Department of Information Technology (DIT)
has received a letter from Government of Andhra Pradesh regarding inclusion of two districts
namely Kadappa and Khammam districts under e-districts Pilot Project. DIT has informed the
State Government that these two districts would get covered under the proposed national rollout
of e-District project. DIT has circulated the EFC note for the e-District project to the concerned

Ministries for their comments.
New piracy law

1209, SHRIMATIE T. RATNA BAl: Wil the Minister of COMMUNICATIONS AND
INFORMATION TECHNOLOGY be pleased to state:

(a) whether Government plans front to nip new piracy law;
(b) it so, the details worked out so far;

(c) theresponse received so far; and

(d) the implementation status thereof?

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND INFORMATION
TECHNOLOGY (SHRI SACHIMN PILOT): (a) to (d) As per information received from Department
of Commerce, Ministry of Commerce and Industry, Government of India, Anti-Counterfeiting
Trade Agreement (ACTA) officially released by EU in April, 2010 seeks to set up higher
standards for enforcement measures for the protection of intellectual property rights than what is
envisaged under the TRIPS Agreement of WTO. On the request from Indian delegation,
ACTA was included as an agenda item for the TRIPS Council meeting held on 8-9 June, 2010,
In the meeting, India pointed out that higher levels of protection as proposed under ACTA
are likely to disturb the balance of rights and obligations of TRIPS and could constrain
flexibilities and policy space for developing countries particularly in areas such as public health,
Transfer of Technology, socio-economic development, promotion of innovation and access to
knowledge. A number of like-minded countries such as China, Peru, Cuba, Bolivia, Egypt,
South Africa, Brazil, Nigeria, Angola, Mauritius on behalf of ACP countries supported

India.
Telecom Tower Policy

1210. SHRI BIRENDRA PRASAD BAISHYA: Will the Minister of COMMUNICATIONS AND
INFORMATION TECHNOLOGY be pleased to state:

(a) whether Government has any proposal to formulate a Telecom Tower Policy for Morth

East Region; and
(b) it so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND INFORMATION
TECHNOLOGY (SHRI SACHIN PILOT): (a) and (b)) Mo Sir, there is no proposal to formulate a
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Telecom Tower Policy specifically for Morth East Region. However, the number of telecom
towers installed so far and proposed to be installed in the current Financial Year by Bharat
Sanchar MNigam Limited (BSNL) and under Phase-| scheme of Universal Service Obligation Fund
(USOF) in North-East Region are given in Statement ( See below).

Further, Telecom Regulatory Authority of India (TRAI) has started a pre-consultation on
“Telecom Tower and Related Issues’ on 5th February 2010, for seeking stakeholders’ comments,
Based on the inputs received from stakeholders, TRAI is contemplating to float a consultation

paper on the issues pertaining to telecom towers.
Statement

Total Number of Mobile Towers installed so far and proposed to be installed in the current
Financial Year by BSNL and under Phase-I Scheme of Universal Service Obligation Fund in the
North East Region including West Bengal.

Telecom Circle Number of Towers Number of Towers
Installed upto planned in the remaining
30.06.2010 period of 2010-11
BSNL USOF BSNL USOF
Agsam 1081 85 25 2
MNorth East-| 406 230 50 23
(Meghalaya, Mizoram,
Tripura)
MNorth East-II 422 115 25 115
(Arunachal, Manipur,
Nagaland )
West Bengal 1916 169 50 1
including Sikkim

Automatic mail processing centres

1211, SHRIMATI VIPLOVE THAKUR: Will the Minister of COMMUMNICATIONS AND
INFORMATION TECHNOLOGY be pleased to state:

(a) whether Government proposes to set up automatic mail processing centres for
sorting of mail in the country during the Eleventh Five Year Plan;

(b) if so, the details thereof, State-wise including Himachal Pradesh;

(c) whether the processing centre in Himachal Pradesh is likely to be set up during the
current year; and

(d) itnot, the reasons therefor?
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